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//Certified to be true copies of the respective originals// 
Dated this the 11th day of November, 2025, at Chennai 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Through  
A.Yogeshwaran 

Counsel for the Applicant 
Ph: 9566254546 

Email: yogeshwaranadv@gmail.com 
 



MEMO FILED BY THE APPLICANT 

1. It is submitted that based on a representation sent by the Applicant dated 
26.09.2025 (Annexed as Annexure A3 of O.A. 225 of 2025), a letter was 

received as response from the 4th respondent dated 31.10.2025.  
2. The 4th respondent in its letter states that the said unit was inspected along 

with the NCTPS Stage III officers on 29.09.2025 and admits to the dumping 
of ash inside the premises. The reply letter produced by the 4th respondent 
is annexed as Annexure A5.  

//Certified to be true copies of the respective originals// 
Dated this the 11th day of November, 2025, at Chennai 

 
 

 

 

 

Through  
A.Yogeshwaran 

Counsel for the Applicant 
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